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Government of India
Ministry of Commerce & Industry
Department of Commerce
Directorate General of Foreign Trade
Vanijya Bhawan, New Delhi

Public Notice No. 14 /2023
Dated: 14 June, 2023

Subject: Amendment in Appendix 2X of FTP, 2023 — reg.

In exercise of powers conferred under paragraph 1.03 and 2.04 of the Foreign
Trade Policy (FTP), 2023, the Director General of Foreign Trade hereby makes
amendments in the list of countries exempted from testing for presence of Azo Dyes
in Textiles and Textile Articles under Appendix 2X of FTP, 2023, in supersession of

Public Notice No. 10/2015-2020 dated 15.05.2016. The updated Appendix-2X is
reproduced herewith:

Appendix -2X

Testing of Textiles and Textile Articles for presence of Azo Dyes will not be required
for imports originating from the following countries.

1. European Union (EU) Countries
ii.  Serbia
iii.  Poland
iv.  Denmark
v.  Australia
vi. Canada
vii.  Japan
viii.  South Korea : and
ix.  United Kingdom

Effect of this Public Notice:

Appendix 2X of FTP, 2023 containing list of countries exempted from testing
for presence of Azo Dyes in Textiles and Textile Articles is updated.
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(Santosh Kur#\ar Sarangi)
Director General of Foreign Trade &

Ex-officio Addl. Secretary to the Government of India
Email: dgft@nic.in
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